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RBI1/2012-13/461
RPCD.RCB.RRB.AML.BC.N0.71/07.51.018/2012-13 April 01, 2013

The Chairmen / CEOs of all Regional Rural Banks /
State and Central Co-operative Banks

Dear Sir,

Know Your Customer (KYC) norms /Anti-Money Laundering (AML) Standards/
Combating of Financing of Terrorism (CFT)/Obligation of banks under Prevention of
Money Laundering Act (PMLA), 2002 - Simplifying norms for Self Help Groups
Please refer to our circular RPCD.CO.RRB.RCB.AML.N0.6097/7.51.018/2012-13 dated

December 13, 2012 on simplification of Know Your Customer (KYC) norms / Anti-Money

Laundering (AML) Standards/Combating of Financing of Terrorism (CFT)/Obligation of banks
under PMLA, 2002. In order to address the difficulties faced by Self Help Groups (SHGS) in
complying with KYC norms while opening savings bank accounts and credit linking of their

accounts, it has been decided to simplify certain norms for SHGs.

2. Accordingly, KYC verification of all the members of SHG need not be done while opening
the savings bank account of the SHG and KYC verification of all the office bearers would
suffice. As regards KYC verification at the time of credit linking of SHGs, it is clarified that
since KYC would have already been verified while opening the savings bank account and the
account continues to be in operation and is to be used for credit linkage, no separate KYC

verification of the members or office bearers is necessary.

3. Banks may revise their KYC policy in the light of the above instructions and ensure strict

adherence to the same.

Yours faithfully,

(Madhavi Sharma)
Chief General Manager

Rural Planning & Credit Department, Central Office, 10" floor, CO Building, Shahid Bhagat Singh Marg, P.B. N0.10014,
Mumbai 400 001
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Caution: RBI never sends mails, SMSs or makes calls asking for personal information like bank account details,
passwords, etc. It never keeps or offers funds to anyone. Please do not respond in any manner to such offers.
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